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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Civil Appeal No.192/2004( For Prelimnary Hearing )

COMWMNR. OF CENTRAL EXCI SE, GHAZI ABAD Appel I ant (s)
VERSUS

M S. APEX TRADERS Respondent (s)

Wth Appln(s). for ex-Parte stay )

Wth Ofice Report )

Date : 27/01/2004 This Petition was called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE DORAI SWAMY RAJU
HON BLE MR JUSTI CE ARI JI T PASAYAT

For Appellant (s)M. Dileep Tandon, Adv.
M. B. Krishna Prasad, Adv.
For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Appeal admitted.

Tag with Cvil Appeal No.772 of 2001 etc.
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Neena Verma) (Vijay Aggarwal)
Court Master Court Master



